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Infiltration at Barmese Into Arana- 
. chal Pradesh

1618. SHRI B. V. DESAI: Will the 
Minister of HOME AFFAIRS be 
pleased to state:

(a) whether it is a fact that the 
Arunachal Pradesh Government have 
urged the Centre to check Infiltration 
of Burmese nationals into the Union 
Territory;

(b) whether it is also a fact that
large number oj Burmese nationals 
have been crossing or entering Aruna-
chal Pradesh for the *•*< so many 
years; |j

(c) if so, the total number of Bur-
mese nationals who have influxed into 
Arunachal Pradesh: and

(d) the steps being taken by Gov 
eminent to prevent them?

THE MINISTER OF STATE IS 
THE MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR):
(a) to (d). 199 Burmese national* 
crossed over to Tirap District of Aru-
nachal Pradesh in November, 1981. 
According to them, they sought re- 
fuge in India to escape from the threats 
of the Naga underground operating In 
Burmese territory. Arunachal Pradesh 
Government had also brought this 
matter to the notice of the Govern-
ment of India. Ten refugees have 
since returned. Government of India 
have taken up the question of early 
return of the remaining refugees with 
the Government of Burma.
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Pllferace of Cement from O ew em eet  
(M ow n In Delhi,.

1620. PROF MADHU DANDA-
VATE:

SHRI PIUS T1RKEV:
SHRI RAM VILAS PASWAM: 
SHRI KAMLA MTSHRA 

MADHUKAR:

WIU the Minister of INDUSTRY be 
pleased to state:

<a) whether Government's attention 
has been drawn to the new* In "Tim** 
of India" of 2 February, 1*81 reveal­
ing that pilferage of cenment from 
Government uodowns In Delhi and it* 
•ale in black market has assumed 
alannlnf proportlonr.




